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CODlDlemoratiOn Stamp!!! 

1701. Shri S. M. BaIlerJee: Will 
the Minister of Posts aDd Telegroolphs . 
be pleased to state: 

(a) whether Government have 
taken a final decision to issue com-
memoration stamps in memory of' 
Late Lamented Biplabi Mahanayak 
Rash Behari Basu, Chandra Shekhar 
And and Bhagat Singh; and 

(b) if so, when, the .tamps are 
likely to be issued? 

The DepIlty MiDister In the DeparI--
meat 01 PorIts and Telegraphs (Shrl 
Bhapvati): (a) and (b). The pro-
posal has been noted for considera-· 
tion at the next meeting of, the Phi-
latelic Advisory Committee. 

-c-
Bio au Plant 

nO!. {Shri Dhuleshwar Meena: 
Shrl Bamaebandra Ulaka: 

Will the Minister of .. DOd and' . 
qriculture be pleased to state: 

(a) whether any research centre. 
have been established to pursue the' 
research work regarding the bie-gas' 
plant during 1963-64; . and 

(b) if so, the details' thereof? 
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The M1nJster of State in the Minis-
try of Food a.IId Arriculture (Dr. Ram 
Subb.ac Singh): (a) and (b). Re-
eearch work on the bio-gas plant 
which was started at the following 
Centres sometime back is being pur-
• ued in 1963-64 also: 

(1) Indian Agricultural Research 
Institute, New Delhi. 

(2) Kora Gram Udyog Kendra, 
Vile Parle, Bombay. 

(3) Gobar Gas Research Station, 
Ajitmal, Distt. Etawah (ll P.). 

(4) Central Public Health En&i-
neering Research Institute, 
Nagpur. 

(5) National Sugar Institute, 
Kanpur. 

No new Centre was established in 
1963-64. 

CorrupUOIl Cases in S. E. Railway 

1703 J Shri Dhuleshwar Meena: 
. l. mtri RAm.ach.andra Ulaka: 

Will the Minister of Railways be 
pleased to state the number and 
nature of corruption cases pending in 
South Eastem RailwaY' as on the 31st 

. January, 1964! 

The DePUty Minister in the Mblis-
try of RaIlways (Shrt S. V. Kama-

, swamy): (a) Number of cases--157. 

(b) Nature of cases-
(i) Demand and acceptance of 

illegal gratification, 

(ii) Securing employment, promo-
tions etc. on false declaration 
and submission of false cer-
tificates. 

(iii) Fradulent drawal and misuse 
of Passes & P.T.O.s 

(iv) Mis-appropriatiOn of Railway 
cash, materials etc. 

,(v) False maintainance of muster 
rolls, manipulation of official 
recor.is, drawal of false 
travelling allowance., etc. 

(vi) Claiming I of educational 
assistance by' submitting false 
certifica tell. 

(vii) Violation of Service Conduct 
Rules . 

(viii) Alleged execution of work. 
below specification by Rail-
way Contractors. 

Corruption Caset!J in Northern Railway 

J Shri Dhuleshwar Meena: 
17M. L Shri RJlmaehaadra Ulaka: 
Will the Minister of RaUwaYI be 

pleased to state the number ud 
nature of corruption cases pending III 
the Northern Railway as on the 31st 
January, 1964!' 

The Deputy Minister in the Mini&-
try of Railways (Shrl S. V. Rama-
swamy): (a) Number of cases-20E. 

(b) Nature of cases-

(1) Accumulation of wealth dis-
proportionate to known ROUrc-

es of income. 

(2) Acceptance of illegal gratifi-
cation. 

(3) Cheating. 

(4) Misappropriation of Govern-
ment money. 

(5) Falsification at records. 

(6) MisUse of Railway material 
and labour. 

(7) Misuse of passes and P.T.O.s 

(8) False T.A. 

(9) Impersonation, obtaining em-
ployment by concealing ante-
cedents and/or presenting 
bogus school 'certificates. 

(10) E;xcess payment to contrac-
tors causing loss to the Rail-
way Adminisb:1a.tion. 

(11) Acceptance of works and 
materLal below speciftcation. 




